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OF CULTURE (SHRI D. P. YADAV): Sir, I 
beg to lav on the Table a copy (in Hindi) oi 
the Annual Report oC the Indian Institute of 
Technology, Delhi, for the year 1972-73. 
[Placed in Library. See No. LT-8166/74.] 
-----  

CALLING   ATTENTION TO A MATTER 
OF URGENT PUHLIC IMPORTANCE 

Acute Shortage of Paper and non-
availability of Text-Books to 

students 

SHRI HARSH DEO MALAVIYA (Uttar 
Pradesh): Sir, I want to call the attention of the 
Minister of Industrial Development and 
Science and I ethnology to live acute shortage 
of paper, its soaring prices and consequent 
non-availability of text-books and exercise-
books to the students of the schools and  
colleges   in   the  country. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP 
MEM (SHRI Z. R. ANSARI): Mr. Deputy 
Chairman. Sir, the growth of capacity in the 
paper industry has been ecn -.Ion lor the last 
few years because no new units have been set 
up and expansion of existing units has taken 
place in very few cases. The present available 
capacity of 9.6 lakh tonnes with an output of 
around 8 lakh tonnes has not been adequate to 
meet, the demand. 

Due to various factors such a> power cut 
imposed by the various State Governments, 
shortage of coal, and transport bottlenecks, 
there was considerable under-utilisation of 
even the existing capacity with the result that 
the total production in 1973 (at 7.96 lakh 
tonnes) was less than the corresponding figure 
for 1972 (at 8.03 lakh tonnes). Apart from the 
fall in total production, there has also been a 
shift in the production pattern from white 
printing paper which is used for the 
manufacture of exercise books and publication 
of text books, to other more lucrative varieties 
of paper. 

The situation oi shortage was funnel 
aggravated following the 30% cut in the 
supply of newsprint arising front non-availa-
bili t \    of newsprint in  international  markets 

whi( h induced the newspapers to obtain 
printing paper to meet a part of the deficit. All 
these factors have resulted in an acute 
shortage of white wr i t ing  and printing 
paper. Government have' taken a number of 
steps to augment the production of paper. In 
the public sector, the Hindustan Paper 
Corporation have under consideration the 
implementation of the following projects:—- 

1. Nagaland Pulp Si Papei Project- 
Capacity 30,000 tonnes wr i t ing  &. 
printing 
paper. 

2. Expansion of Mandya National Papei 
Mills—front 35 tonnes per day to 60 
tonnes pel! day. 

Noivgong Pulp and Paper Project 
Assam—80,000  tonnes per  annum  writing 
and printing paper. 

•1. Cachai Paper Project | Vssam)— 
80,000 tonnes per annum writing and 
printing  papet. 

The first two schemes are under imple-
mentation. The Nagaland Paper Project is ed 
to go into production in 1976-77. The two 
Assam projects are under -xa-mination and an 
early decision is expected to be taken by 
Government. In addition, a newsprint project 
with a capacity oi 80,000 tonnes in Kerala, is 
under implementation. 

A capacity oi over 20 lakh tonnes of paper 
pet annum has been approved in the private 
sector. Some of the schemes are expected to 
materialise during the current year  and   some  
Others  during   1975-76. 

In addition to the present installed capa-cilv 
of about 9.6 lakh tonnes an additional 
capacity of about 6 lakh t o n n e s  per annum is 
required to be created by 1978-79 to meet the  
Fifth   Five   Year   Plan   target; 

With a view to col lec t ing distortions 
caused b\ the shift in production from white 
printing paper to other varieties of paper, 
Government had persuaded the industry to 
manufacture 2 bkli tonnes of white printing 
papei lot distribution to the educational sector 
and the Government. For the distribution of 
this paper, a National Coordination 
Committee at the Centre con listing oi the 
representatives of the Ministries  of  Industrial   
Development  and   Edu- 



109        Calling Attention to a matter [7 AUG. 1974] of urgent public importance 110 

ration and of the various associations of 
exercise hook manufacturers, book publishers 
and the industry was constituted. This 
Committet  decides the Statewtse allocations 
of paper lor the educational sector. Jn the 
.States. State Level Committees have been 
constituted) These Committees consist of the 
representatives of the .Slate Government and 
the consumers. Allocations of paper an being 
made though Ihe Slate Level Committee-, 
which in their turn distribute it to the various 
consumers uithin the State. J his scheiiu has 
now been in operation lor about 2 months and 
about 30,000 tonnes of paper has already been 
allotted to the  various States. 

In older in ensure achievement of the 
desired pattern of production, Government 
have recently issued the Paper (Control & 
Production) Order, 1974 under the Essential 
Commodities Act, laying down the minimum 
percentages of the different varieties of 
cultural paper required to he produced by the 
Mills. Tin-- Order is aimed A ensuring the 
availability of adequate w h i t e  printing paper 
for the student community, as also other 
critical varieties of paper   required   for   
essential   purposes. 

With a view to curbing the non-essential 
uses of paper, Government have issued the 
Paper (Conservation and Regulation of Use) 
Older. 1974, under the Essential Commodities 
Act. This Order places certain restrictions on 
the use of paper for the manufacture of 
calendars, diaries, posters and 
greeting/invitation cards. 

In regard to paper requited for educational 
purposes and for Government use, industry 
has agreed to charge a price of Rs. 2,7">() per 
tonne. As for other varieties ol paper, prices 
are not regulated. A stud) of the cost of 
production in the paper industry is currently 
being made. 

SHRI LOKANATH MISRA (Orissa): Sii. 
on a point of order. Whatever is being stated 
by tin lion. Minister goes to show the steps 
that they are taking to augment the paper 
production in the year 4080. But, Sir, the 
question is how arc we going to meet   the  
present  difficulties? 

SHRI HARSH DEO MALAVIYA: Sir, it is 
my question.    Ask him to keep quiet. 

MR. DEPUTY CHAIRMAN : I hat is no  
point of order. 

SHRI LOKANATH MISRA : lor the 
information of Shri Harsh Deo Malaviya, my 
name  also  is there. 

SHRI Z. R. ANSARI : Will the hon. 
Members have the patience to let me go 
through   the  whole  statement? 

SHRI HARSH DEO MALAVIYA : Sir, I 
am very sorry to say that the long reply— to 
read wh i c h  the hon. Minister has taken about 
eight minutes—is completely irrelevant and 
completely unrelated to the matter which we 
are to discuss. He is telling of this factory in 
Assam and that factory in Bengal which will 
come into production, I do not know, may be 
in 2000 A.D. or 5000 A.D. The problem is 
here and iron'. The problem is the following. 
The subject is very clearly written—shortage 
of text-books and rise in prices now. Students 
are not getting their text-books       It is very 
clear. 

Sir, the United News of India, a very-
reputed news agency of our country, recently 
conducted a survey on the problem of text-
books and exercise books and they have said 
in the survey—I hope the hon. Minister has 
seen that report—that though there is not so 
much of a problem—the problem of shortage 
of text-books and also exercise books is 
there—but it is not so much the problem of 
shortage which is there. It is more the rise in 
prices. In Tamil Nadu and Kerala the prices of 
textbooks and exercise books have risen three 
times. Also, I would like to point out to the 
hon. Minister the plight of my State, Uttar 
Pradesh. In UP text-book prices were raised by 
the Board of High School and Intermediate 
Examination by an order of June 4. They 
increased the price by 50 per cent. Since books 
were not available, the opening of colleges and 
schools wa* postponed from the 7th or 8th 
July to August 1. On June 18, immediately the 
Chief Minister and the UP Government were 
seized of the problem facing the students, they 
cancelled the order. They cancelled the 
increase in price which was sanctioned by the 
Board. Then the publi shers went in revision to 
the High Court and the High Court stayed the 
order and allowed the publishers to sell books 
at the 
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increased price. Of course, the daw- has been 
fixed by the High Court and thev will discuss 
it. This affects my Slate. The whole problem 
affects 2 million stu dents at least of 9ih, lOtli 
and intermediate classes, leave aside students 
of i lass 8 and below. Two million students of 
9th, 10th and intermediate classes are 
affected. 

Then, there are other reports. I do BO! want 
to take much of your time and I would ask. a 
few questions. Here is a report in the 
Hindustan Times of the 7th August, 1974. 
Now, in Orissa, where there are 
blackmarkeieers and others, there are spurious 
textbooks. The Government of Orissa has 
come out with an advertisement in papers 
warning students of spurious text-books which 
have come into existence. So, it is obvious 
thai the matter has been allowed to drift and 
things have come to a very serious pass. The 
other day our lion. Minister, Subra-maniamji, 
in the context of a certain discussion in this 
House, pointed our the new orders on the use 
of paper and said that they are going to 
prevent the printing of calendars and such 
other things. So many things are there, but the 
problem is not going to be solved like this. It 
will help in a certain way, but the relief it will 
give will be of a very limited  nature. 

There are certain other things. Now. for 
example, will the Government take steps as 
the UP Government did? Of course, the matter 
has gone to the High Court. There are other 
legal avenues open to the Government. Will 
the Government take steps to ensure that text-
book prices are not raised in the country 
anywhere? This is primary. It must be done 
either by an Ordinance or anything else. I do 
not know the legal technicalities, but there 
should be an order bv which any increase in 
the price of textbooks and exercise books 
should be stopped completely. Will the 
Government think    over    this    proposition? 

Then, in view of the fact that the 
nationalisation of text-books has helped in 
checking price-rise, as well as in making 
books available to students in time, as has 
been reported in a survey and in so many 
papers, will the Government consider this as a 
further step for meeting the problem? 

Experience shows thai the nationalisation of 
text-books has helped in checking price-rise, 
as well as in making books available to   the   
students   in   lime. 

I would like to know what was the rise-in 
the price of paper allowed. Recently there was 
some press report and here is a culling. The 
West Bengal Publishers Association has said 
thai paper which cost Rs. 2,000 per tonne in 
1972 is now sellin;.', at Rs. 5.000. If it is so, 
has it been per mitted bv the Government or 
else has there been an exorbitant increase in 
price? Will the Government take steps to see 
that this rise   is  not  permitted? 

Sir, when there is such a shortage of paper, 
when text-books are not being printed, when 
exercise books are not available, hon is ii that 
certain daily papers in this country are printing 
their journals in white printing paper? Will the 
Government ensure in future that the various 
magazines which are being published will not 
use white paper and that they will use only 
newsprint so that the white priming paper is 
available for lext-books to meet the   needs  of  
the   students? 

Will the Government also enquire into the 
large-scale cornering of white printing paper? 
There is a large-scale cornering of stocks. The 
production figure* which the mills supply to 
the Government may not be strictly correct. 
The production figures given are actuallv 
lower than what is actually produced and there 
is a large-scale cornering of the paper and 
selling it in the black market. You may go to 
some prominent publishers in Delhi. There are 
some prominent publishers silting in this 
House. I do not want to take their names. 
Thev nill tell you, provided von pay the 
money, you can get any amount of white 
paper. So there is blackmarketing in white 
printing paper. Is the Government aware of it? 
Or will it take steps to enquire  into  it  and   
then   check   it? 

Lastly, will the Government also advise that 
in the lower classes slates and slate pencils 
mav be used as in the olden days for   the   
purpose  and   save  paper? 

THE "MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECHNOLOGY   AND       AGRICULTURE 
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(SHRI C. SUBRAMANIAN!) : The hon. 
Member has raised many questions which do 
not fall under the jurisdiction of the Ministry 
of Industrial Development. We are concerned 
with the production of paper and also the 
distribution of paper. As far as text-books and 
exercise books are concerned, we were aware 
that there was going to be a critical situation. 
That was why even in March we took up this 
matter and wanted the paper mills to produce 
this white printing paper at the same level as 
they were doing in 1969 because during the 
last two or three years the production of white 
printing paper has considerably gone down 
because the other varielies were more 
profitable. We therefore asked them to go 
back to the production pattern of 1969 and to 
have production at the level of two lakhs 
tonnes of white printing paper. And on that 
basis we alerted all the State Governments 
saying that now the white printing paper 
would be available and they should make 
arrangements for the printing of text-books. 
We also controlled the price of this white 
printing paper which was selling, as it was 
said, at Rs. 5.000. We fixed it at Rs. 2,750 for 
the purposes of these text-books. And com-
mittees have been formed at the national level 
and also at the State level for the purpose of 
making allocations, wherein the Education 
Ministry is also represented. And thev make 
an estimate of the requirements of each State 
for the purpose of printing text-books and also 
for exercise books, and on that basis, the 
distribution also has been made. I do agree 
thai in spite of that in UP a situation ha* 
arisen where the text-book prices have been 
raised and then again lowered, and the courts 
have had to interfere. Certainlv, this is not a 
matter in which the Ministry of Industrial 
Development can take any action, it is for the 
State Government to take action with regard 
either to controlling the price of the text-books 
or even nationalising it. Certain State Govern-
ments have nationalised printing of textbooks. 
And if he wishes his State should also follow 
that step, certainly he can induce the State 
Government of UP. and this is a matter for the 
State Government to decide. 

Then with regard to the newspaper* using 
the white printing paper, and magazines also, 
we looked into the legal impli- 

cations of it, and we are advised by the Law 
Department that we cannot just prevent them 
from getting other papers and printing. It is 
still under examination to find out what sort of 
legal restrictions we can put on the use of 
white printing paper or at least control the use 
of white printing  paper  in   the newspaper  
industrv. 

As far as magazines are concerned, natu-
rally they would prefer newsprint because it is 
a cheaper commodity. But unfortunately that 
is in short supply. That is why they go in for 
white printing paper. Unless the hon'ble 
Member thinks that these magazines need not 
be published, then  certainly . . . 

SHRI LOKANATH MISRA : Except the   
Soviet   land. 

SHRI HARSH DEO MALAVIYA : Certain 
magazines are brought out in verv fine art 
paper.      That can be stopped. 

SHRI C. SUBRAMANIAM : I agree. That 
is why if the hon'ble Member looks into the 
conservation of paper order, he will find that 
the printing of various things on very costly 
paper for allied purposes has   been  
drastically   reduced. 

Then the hon'ble Member mentioned about 
large scale cornering of white paper by giving 
understatement with regard to production. 
That is why now in the second order we have 
taken power to give directions to these paper 
mills to observe a certain pattern of 
production, particularly with reference to 
white printing paper. I  think  that  should 
solve  the problem. 

Then as far blackmarketing of white paper 
at Rs. 5,000 etc. is concerned, I already stated 
that for the purpose of text book printing and 
exercise books paper is available at Rs. 2,750. 
And allocations also have been made every 
month to the State Governments. The august 
allocation is also in the process of being made. 
Therefore, this is a question of the State 
Governments and the various departments in 
the State Governments to take advantage of 
the availability of this paper at Rs. 2.750 and 
make arrangements for the printing of text-
books and also the manufacture of exercise 
books 
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[Shri C. Subramaniam] 
After all, if you take into account the cost 

of paper in a text book or in any other book, I 
am told it is only a small portion. It is the 
printing and various other things that push up 
the prices. And, therefore. I do agree that this 
is a very serious matter, particularly for the 
stu-'dent population the problem of textbooks 
is becoming more and more a racket. Not 
only that, every year they change the text 
book. They make small changes and say let 
us have a new textbook. I think this will have 
to be reviewed. I am told the Education 
Department is looking into this. And I am in 
full agreement with the hon' ble Member, 
particularly that education for our children 
should not be made more and more 
expensive. On the other hand we have to 
control it and perhaps the traditional methods 
of using slates up to the Fifth standard should 
be resorted to. I studied with the state upto 
my Fifth standard. I think that will be a much 
better method. And I am told that the hand-
writing would also improve if we start 
writing on the slate instead of on paper. But 
all these things will have to be looked into 
not by the Industrial Development Ministry 
but by the other organisations  concerned. 

SHRI SHYAMLAL GUPTA (Bihar): Sir, 
the hon'ble Minister is right when he says 
that education is a State subject. The prices 
of books are dependent on the price of paper. 
Sir, the hon'ble Minister would be aware of 
the fact that about a year and a half ago the 
Monopolies Commission, the Bureau of Cost 
and Accounting, had fixed the ex-mill price 
of paper at Rs. 2.50 per kilogram which was 
acceptable to the industry. Then it was raised 
from Rs. 2.50 to Rs. J.50 per kilogram, that 
is, Rs. 3,500 per ton. In June last they were 
negotiating with the publishers and with the 
Government. I do not know what happened 
to their negotiations with the Government but 
even without waiting for the report of the 
Bureau, the price of paper was raised to Rs. 
5.85 per kilogram. Even if you buy the paper 
at ordinary price it will cost you near about 
Rs. 6.40 which includes taxes. Besides that 
you have to pay some other charges. By 
allowing the price increase the nation will be 
paying about Rs. 100 crores to the mill 
magnates like the Birlas, the Somanis, the 

Bangurs and others. We are thinking of giving 
help to the public. Is it the way of doing it? I 
am thankful to the hon. Minister for issuing an 
Ordinance to regulate the pattern of 
production. But without a proper pricing and 
distribution system, nothing will come out of 
it. Sir, I happen to be the Chairman of the All 
India Federation of Publishers. I was also 
Chairman of the organisation for distribution 
of paper at the Centre. I will challenge the 
hon. Minister if he can say that they have been 
able to give even 100 tonnes of paper to the 
private publishers during the last three months. 
May, June, July and August, four months have 
passed and nothing has happened. The paper 
mills have placed their cards before the 
Ministry telling them that they will be 
supplying two lakh tonnes of paper at Rs. 
2,750 per tonne. The Minister himself 
admitted in this House last week that they 
have not done so. What action has the Minister 
taken against them? The Birlas' representative 
here, who was a petty shopkeeper about three 
years ago, is now a   crorepati. 

SHRI C SUBRAMANIAM : He is in this 
House? 

SHRI SHYAMLAL GUPTA : No, he is in 
Delhi. He is running about 10 shops. A coal 
merchant is also selling paper. We were very 
much thankful to the Government when they 
appointed Mr. Zutshi as the head of the 
Hindusthan Paper Coi-poraticon. What has 
Mr. Zutshi done so far? He belongs to the 
Tliapar group. Because he was in Thapars, he 
has to tow the line of the industrialists and he 
will never be  able to help the consumer. 

Sir, three years ago, the cost of white 
printing paper was Rs. 1.60 per kilo. Then it 
went up to Rs. 2.50, then to Rs. 3.50 and now 
it is Rs. 5.85. And if the paper mills are 
allowed a free hand, it may go up to Rs. 10 or 
something more, I do not know. Now, Sir, last 
week 70 tonnes of paper meant for exercise-
book manufacture was seized by the police 
here. 

SHRI LOKANATH MISRA: When was   it   
Rs.   1.60? 

SHRI SHYAMLAL GUPTA : Three years 
ago. It was Rs. 2.50 1J years ago. Now it is 
Rs. 5.85.    Moreover, the nomen- 
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clature of white printing paper is changed and 
it is sold at Rs. 5.85 per kilo, plus some hush 
money, whatever it is. So, at the moment, 
paper is being sold in the market at not less 
than Rs. 7 per kilo. Elementary level text-
books are all nationalised text-books. We have 
about 3,000-odd publishers in India who are 
publishing text-books, including college text-
books, paper-backs, and children's books. 
Twenty-five per cent of them have gone out of 
business. Printers, binders and book-sellers are 
also involved in this. About 2J lakhs of people 
are engaged in this trade, and they are at the 
mercy of these big wolves, the mill owners, 
whom the Ministry has been allowing a free 
hand for the last so many years. My question 
is: Will the Minister consider it fit to fix the 
prices of different varieties of paper, at least 
the white printing paper which is so necessary 
for the student community and for paper-backs 
which are so much in demand now? Sir, there 
is a report in the Patriot of June 5 which says 
that the paper manufacturers and the paper 
industry have entered into a conspiracy to 
fleece the consumers and make an additional 
profit of Rs. 90 crores because of shortages, 
vagaries and malpractices. There is no 
shortage of paper. You can buy Rs. 1 crore 
worth of paper in the market today if you have 
got the money and you are prepared to pay tire 
price. Although an inquiry has already been 
instituted by the Monopolies and Restrictive 
Trade Practices Commission against ten mills 
belonging to the monopoly houses of Birlas, 
Thapars, Bangurs and others for changing the 
pattern) of production of white printing and 
writing paper and earning higher profits. I 
cannot understand why the Government —
which is so powerful—cannot arrest these 
malpractices. Why cannot the Government 
raid the paper mills, papei traders, as they have 
done in the case of steel traders? If they do so, 
a lot of unaccounted paper will come out and 
it will add to the Government's revenues. The 
Hindustan Lever Brothers are so honest; their 
prices may be anything. But take the case of 
Thapars, Birlas, Bangurs and others. They are 
allowed a free hand in such questions of 
necessities of life that the Government cannot 
check them . . . 

MR.  DEPUTY  CHAIRMAN:   Now you 
will have to finish. 

SHRI C. SUBRAMANIAM: He is giving a 
general lecture. 

SHRI SHYAMLAL GUPTA : My specific 
questions will be these : Fixation of price. 
Without fixation of price nothing will come 
out. Then the distribution system. Will you 
ask the mills to send paper for distribution to 
the consumers, eliminating the middlemen? 
Then alone will you be able to eliminate the 
hush money; otherwise, nothing will come out 
of it.  Whatever  you  may  do. 

SHRI C. SUBRAMANIAM : The 
honourable Member has finally rounded up 
and he has made two main points. The fust is 
fixation of price. I thought I had already 
mentioned that as far as this white printing 
paper is concerned, the price i> fixed at Rs. 
2,750 per ton . . . 

SHRI SHYAMLAL GUPTA : Only 200000 
tons. Out of that you have allocated only 
80000 to the private sector. Government uses 
120000 tons. 

SHRI C. SUBRAMANIAM : Government 
requires about 800Q0 tons It takes separately 
out of these 2 lakh tons which is a little less 
than Rs. 2,750. Because Government is a bulk 
consumer, it is entitled to a certain 
concession. But for consumers the price of 
white printing paper is fixed at Rs. 2,750. And 
a committee has been appointed for the 
purpose of making allocation to the various 
users. And ai the honourable Member is 
aware, this has been done only two months 
ago; and therefore, I am not prepared to say 
that it has perfected  this system . . 

SHRI SHYAMLAL GUPTA : You ad-
mitted yourself here last week that it is not 
working. 

SHRI C. SUBRAMANIAM : 1 do not 
undestand this sort of interruptions when I am 
making a statement. If there is anything he 
wanted to say, he should have mentioned it in 
his long speech instead of  interrupting  my  
answer. 

Therefore, as far as fixation of price is 
concerned, it has been done and if there is any 
lacuna in administering it, we are looking into 
it; and we are aware that we do not have a 
rational distribution system. Therefore, I can 
only say that we are also trying to have a 
proper distribution ivstem. particularly   for   
these  2  lakh   tons,   which 
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[Shri C. Subramaniam] would avoid all 
the pitfalls into which we have fallen, the 
underhand money, etc. We are aware of the 
deficiencies in the private distribution system 
and we are looking into it and I do not want to 
make any statement before we finalise the 
distribution system. As soon as it is finalised, 
certainly I shall take the House into con-
fidence. 

Then, Sir, in his various general remarks he 
brought in the name of Shri Zutshi whom we 
have taken from Thapars and made chairman 
and managing director of the Hindustan Paper 
Corporation. I wani to say this on the floor of 
the House that he is one of the most dedicated, 
committed, public servants of integrity. Theie-
fore, there is no use of just casting a slur on 
those who have given up large emoluments 
which the were getting in the private sector 
and, with a sense of devotion, have come to 
serve the public sector. 1 have seen this 
gentleman functioning for the last few months 
and I do not think we can get a better officer. 
This is my judgement and after having 
observed him. Therefore. I would request 
particularly hon. Members not just to cast slur 
on these people who have come at great 
sacrifices to serve public corporations. Other 
matters, as he himself said, are all general 
observations and to the extent possible we 
shall   take  notice of  them. 
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SHRI C. SUBRAMANIAN! : Sir, again the 
same points are being made and, naturally, I 
have to repeat the answer that as far as the 
printing paper is concerned, that is, the 60 
gms, paper, the price has been fixed at Rs. 
2,750 and it will continue to be so. The 
Bureau of Industrial Costs 8c Prices is looking 
into the question of the other categories of 
paper like the wrapping paper, the packaging 
paper, etc. and very soon this exercise will be 
over and we will then have an idea o£ the cost 
price or the production price of these various 
categories. 

Then, Sir, as regards the question whether 
we should give them at the price, controlled 
price, of the other categories or not, I am not 
making any statement on that. But we will 
soon have an idea of how much it costs to 
produce it and how much they are selling it at. 
Then, Sir, the honourable Member gave an 
interesting figure of Rs. 126 crores and he 
says that he has made a detailed calculation. I 
would like to have the data from him so that 
the Government may pursue the matter .. . 

SHRI   B.    S.    SHEKHAWAT :    It   is   
a 

simple mathematical calculation which you 
can make. 

SHRI C. SUBRAMANIAM : That is all 
right. You gave me the figure of Rs. 126 
crores. But I want the details from you. 

SHRI B. S. SHEKHAWAT : I will give 
you. 

SHRI C. SUBRAMANIAM : Sir, if 
somebody gives a particular figure saying that 
it is a fair estimate, and also if he has the 
details with regard to this figure, certainly I 
will be interested in it and the Government 
will be interested in it . . . 

SHRI B. S. SHEKHAWAT : I will give 
you. 

SHRI       C.    SUBRAMANIAM : The 
Government as a whole will be interested in it 
and I hope he will pass on this information   
to   me. 

Sir, the other thing which the honourable 
Member has mentioned is that the recent tax  
also has•>raised  the price.    I  am  sure 
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that the honourable Member would have 
seen that this printing paper below 60 gms. 
has not been taxed, no tax has been levied 
on it and it at all any tax has been levied, it 
is on the papers other than the printing 
paper and, therefore, there is no question of 
any increase in price on that account. 

Then, Sir, the honourable Member was 
suggesting that we should issue some direc-
tives to the State Governments. I really do 
not know what he wants. At one time he 
said that the publishers printed them and 
produced these books last year and. 
therefore, the prices are higher. Therefore, 
you cannot control the price on the basis of 
the present day controlled price of paper. 
Again, he made a suggestion that there 
should be control over the price of books 
and there should be no increase, I do not 
know what he wants. Perhaps he wants it 
both ways. He wants to please the students, 
and at the same time, please his clients also, 
traders and so on. If that be so, I cannot do 
that exercise of pleasing both. 

As far as the distribution is concerned, I 
already told the House that as far as text 
books and exercise books are concerned, 
there is already a distribution control. I do 
agree that there are certain other publishers 
also publishing various other books and 
they also have to be safeguarded, and we 
try to take care of them also. As far as 
printing paper is concerned, we have not 
only price control but a   rational   
distribution   system   also. 

SHRI LOKANATH MISRA : My feel-
ing is that the hon. Minister of Industrial 
Development is trying to evade the issue by 
saying that he is partially responsible for 
the shortage and high prices, while the 
Education Minister is also partiallv respon-
sible for this. He may be right. But our 
difficulty. Sir, is that we will neither get a 
replv from him nor from the Education 
Minister in full. So our disappointment and 
lack of knowledge in the matter would 
remain inspite of our having taken up the 
matter through a Calling Attention   
Motion. 

Now, Sir, there have been some public 
statements which I want to bring to the 
hon. Minister's notice. One of the Ministers 
who belongs, not to my party, but to 

his party in a State, who is in charge of 
Education.. 

SHRI   C.   SUBRAMANIAM :     Is     
there 

air. Minister belonging to your parly any-
where?... 

SHRI LOKANATH MISRA :    I may add 
to the knowledge of the hon. Minister, who is 
ignorant in the matter and who says that there 
is no Minister belonging to my party, he may 
take this information from me that   the  
Education   Minister.. 

(Interruptions) 

SHRI HARSH DEO MALAVIYA : The 
people have rejected your party... 

SHRI LOKANATH MISRA : Because I 
have not laid prostrate before tht Soviet Union   
as   you   havt   done... 

MR. DEPUTY CHAIRMAN : Please come  
to the point... 

(Interruption) 

SHRI LOKANATH MISRA : Sir. one of 
the Ministers, Mr. J. N. Das Maha-patro from 
Orissa says this. He belongs to my State, and 
he is the Education Minister of my Slate. He 
feels; The Centre should have played a greater 
role in easing the situation of rising prices and 
of availability of text-books. Therefore, this is 
the certificate which has been given to the 
Industrial Development Ministry and to the 
Education Ministry and the Government of 
India by one of their own colleagues. So from 
this you can well imagine as to what is the 
extent of the scarcity and mismanagement in 
the entire situation. Sir, the West Bengal 
Government says this. There again I have to 
add to the hon. Minister's knowledge. If does 
not belong to my party. What do they say? 
They say: The shortage has been described by 
these authorities and student organizations as 
disastrous and nationalization has not touched 
even the fringe of the problem. In Kerala, 
where, for his information, the CPI which is in 
a minoritv leads them, there again it has gone 
up 300 per cent. The prices have gone up 300 
per cent. What do they say? Thev sav that 
schools were closed for a week. Most student 
organizations blamed .he Government for not 
providing sufficient paper.     Sir, this is the 
problem which has 
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become an all-India problem. I blame the 
Industrial Development Ministry for its failure 
in not planning ahead as to what would be the 
necessity even for printing of textbooks for 
students, for printing even exercise books. If 
we cannot provide our students with the 
necessary textbooks and exercise books even 
when it has been taken over into the public 
sector, then, how are you going to provide the 
next generation with their wherewithal? The 
economy has gone to shambles and we cannot 
even educate our children. Each parent feels 
that the number of textbooks and the number 
of exercise books necessary in any of the 
schools in Delhi is a great economic burden 
on him. Probably even for 5th standard or 6th 
standard or 7th standard the cost of textbooks 
and exercise books runs info something like 
Rs. 300 or Rs. 350 per annum. This being the 
case may I ask the honourable Minister as to 
whether he can subsidise at the national level 
white paper which is necessary for publishing 
textbooks and exercise books: otherwise, 
probably 50 per cent of the students in the 
country will have to give up studies; they will 
have to go without education from next year 
or the year after because the prices are rising 
and there is a great shortage of textbooks. So, 
would the Minister subsidise at least white 
paper, necessary for textbooks? If he can do it, 
it will go a long way in helping the students. 

Then there is only one other point although 
it does not belong to him. Let us see how the 
situation is with the textbooks in the 
nationalised sector. In the textbooks given in 
Tamil Nadu it is written, the sky is black. In 
Madhya Pradesh one of the textbooks says 
Kashmir is part of the Soviet Union. Probably 
Mr. Harsh Deo Malaviya would congratulate 
the publisher in Madhya Pradesh. There are as 
many as 2000 mistakes in only one textbook. 
Therefore, some vigilance is necessary in 
these matters. If these erroneous impressions 
are given to the students at an impressionable 
age, then ultimately when they come of age, 
probably when they come of Mr. Malaviya's 
age, then they will take it for granted that 
Kashmir is part of the Soviet Union. 

AN HON. MEMBER : The Home Minis 
ter   is   also   here. 

SHRI LOKANATH MISRA : Yes. Mr. 
Dikshit is here; I am happy the Leader of the 
House is here. He should take cognizance of 
these things. If mistakes of this type occur in 
textbooks in the nationalised sector and 
students are taught these books, whom can I 
blame? I would only appeal to the Leader of 
the House so that he takes up the matter with 
the State Governments to see that these 
mistakes do not recur. 

SHRI C. SUBRAMANIAM: I do not think 
the honourable Member expects any answer 
from me. The only thing is 1 alwavs admire 
Misraji for putting even the most unpleasant 
things in a smiling way. I think we should all 
copy that method As far as the point he made 
last is concerned, I do agree the quality of the 
text-hooks has deteriorated a great deal and it 
needs our attention because ultimately the 
future generation is going t> depend upon 
what they learn in the school. Therefore, I 
agree with him, and I am sure the honourable 
Member is aware, I was Education Minisler 
myself for nearly ten years in the Madras 
State; but it is a question of organising it 
properly. It is not as if properly written 
textbooks are not available. There are 
textbooks admirably written and suitable for 
various classes. As I already said, this has 
become a racket, nepotism and favouritism 
even in prescribing textbooks. So this is 
getting reflected in various ways. Unless this 
is mended, pollution will take place at the 
very source, that is, from the childhood 
onwards in the school itself. Therefore, I do 
agree, whether it relates to my Ministry or not. 
this is a matter of national concern. And this 
will have to be looked into. Apart from that, it 
is necessary to sec that the tost of education 
does not go up so that all classes of students 
will be able to get education within their 
means; particularly we have to look into the 
exercise hooks. I have seen even lower class 
students carrying big burdens of exercise 
books and I do not know how far they use 
them. Therefore, it is necessary to make a 
review of what is reallv necessary. And as a 
matter of fact, at the end of the year, perhaps, 
only one-tenth of these exercise books are 
used or even less than that sometimes. 
Therefore, 1 agree that we will have to look 
into the matter with regard to the economy in 
the use of paper. 
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With regard to the control of price, as I 
already said, printing paper lias been 
controlled at Rs. 2,750 per tonne. And if it is 
made available to all classes of publishers and 
printers, I have no doubt in ray mind that the 
component of paper cost would be controlled. 
But there are other costs also like printing, 
wages, cost of ink, cost of printing press, and 
all the other things are involved in it. But as 
far as the component of printing paper is 
concerned, I give the lion. Member this 
assurance that it will be controlled and also 
properly distributed. But give me a little time. 

SHRI I.. MAHAPATRO (Orissa): Mr. 
Deputy Chairman, Sir, I addressed this Calling 
Attention notice to the Ministry of Education 
but somehow it has been marked to the 
Ministry of Industrial Development. Anyway, 
the matter has come up. Sir, possibly what 
was believed was shortage of supply and high 
price was all. No doubt that is very necessary 
to be considered. What I mean to say is the 
education of the children is going to clogs this 
year. They are not going to get their text-
books and exercise books; and the difficulty 
of the parents as a result of their children not 
having their education, you can well imagine. 
Therefore, it is from thai point of view that I 
would like to make some submissions and 
seek some clarifications, though they may not 
concern the Ministry of Industrial  
Development. 

Sir, first of all, the Minister said in his 
statement that since newsprint became costly, 
the paper mills switched on to the white 
writing and printing paper. Sir, I am coming 
from a State where there are three paper mills 
and they all belong to the top capitalists of the 
country. As can be seen from a news item that 
lias appeared, today they had been called by 
my State Education Minister to a meeting to 
just discuss about the short supply. And they 
assured that they would give 70,000 tonnes of 
writing paper in a very short time. But what 
type of assurances they give, the Hon'ble 
Industrial Development Minister himself 
knows. He said on the floor of the House that 
they gave assurances but they did not comply 
with those assurances. I expect the same type 
of dealing  by   them   in   relation   to  my  
State 
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Education Minister also. Therefore, that paper 
supply will not be there from those mills. 

Sir, the other thing which the hon. Minister 
says is about the short supply of newsprint. In 
my State, I know there is enough of bamboo 
and other material available and enough 
number of newsprint factories could come up. 
Some proposals were sent to the Centre but 
the Centre is not doing anything in that 
regard. If they had attended to it in time, some 
factories of newsprint could have come up by 
now and this problem could have been eased. 

Then, Sir, I come to sohie other points. What 
is worrying us is the matter about the 
nationalized textbooks. Nationalized 
textbooks, no doubt, have kept the prices low, 
and they have been able to check the prices. In 
mv State,  manv textbooks have been 
nationalised. But what we see is that the 
textbook presses that we have started both at 
Mysore and Bhuvaneshuar have not yet come 
up. And the result is many textbooks are not 
produced in the required number. Sir, I think 
no survey has been made 1 P.M. to find out as 
to what the requirement of books and paper 
for the educational institutions is. As a result, 
they are not able to supply the required 
quantity of paper. 

The other thing that I want to say is that you 
have dealers through whom you are 
channelising the supply. I know, as long as 
YOU have these dealers you will be able to 
give them good money but you will be able to 
give little paper to the students. I Would, 
therefore, suggest that if at all you are having 
some idea of formulating a scheme for 
distribution of paper, it should be through 
these institutions themselves. Then only this 
problem can be solved to some extent. 

(Time bell rings) 

Then I have some other difficulties facing 
me. I am very much afraid of students unrest 
on this issue in the whole country. Something 
should be done very early because this 
problem cannot wait for long. The 
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schools and colleges have already opened, 
some have opened in June and some have 
opened in July. Already one and a half-
months have passed. Simply because 
regulations and orders that have been passed 
under the E.C. Act are only two months old. 
vou cannot go on waiting. The efficacy of 
those orders has not yet been examined, 
according to the Minister. The students in the 
colleges cannot wait. Definitely there will be 
some trouble. Therefore, you should take a 
serious note of this. Something has to be 
immediately done and the problem has to be 
tackled by taking very effective steps in that 
direction. (Time bell rings) 

Sir, I will make only one more point and 
then I will take my seat. One thing has been 
done. They have said thai a particular quota of 
this white paper has to be produced by the 
mills. I know they will not be producing it. 
That difficulty they will have, as long as they 
know that newsprint is not available in the 
market and as long as they know that there is 
high price of newsprint, they will not produce 
white paper. Sir, recently it came in the 
newspaper that even paan-shop keepers have 
now suddenly switched over to paper trade. 
This is the most lucrative trade in the country 
at the moment. Therefore, you have to take 
notice of this and you have to do something in 
order to see that whatever laws, orders and 
regulations you have made are not evaded as 
they have been done in the earlier times. Then 
only you will be able to solve this problem of 
shortage and price rise also can be checked. 
Channelising the distribution of it is very 
essential because in every matter even in 
essential commodities like food-grains etc. 
vou face the same difficulty. Here also vou 
will be facing the same difficulty. Therefore, 
steps must be taken in this   direction   and   
the   problem   solved. 

SHRI C. SUBRAMANIA!*: I can assure 
the hon. Member that I shall take advantage of 
the various useful suggestions that he has 
made, particularly with regard to the  
distribution  system. 
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SHRI C. SUBRAMANIAN!: Sir, as I have 
already stated, as far as text-book publishers 
are concerned and exercise-book producers 
are concerned, the quota is fixed for them, the 
quota is delivered to th'in. For them, therefore, 
there can lie no black market at this level 
unless the producers themselves indulge in 
black marketing in selling what they got as 
quota outside. That is quite a different thing 
but they have to produce books also. 
Therefore, that has been taken care of. But 
outside this there are publishers and printers. I 
know, for them we have not yet organised a 
proper distribution system and that is what I 
said that we are looking inio it and we shall 
evolve a proper distribution system lor them 
also. 

The more general question which the hon. 
Member raised, particularly an elderly 
gentleman like him certainly is entitled to 
advise the community and advise everybody, 
is that our moral standards should improve 
and there is room for a good deal of 
improvement but that cannot be done from the 
Industrial Development Ministry, it has got to 
be a national effort on  the paU of everybody. 
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SHRI C. SUBRAMANIAM: Sir, we have 

manv prophets of doom and as a matter of 
fact, many ai lively work for doom also but 
let us hope this would not fructify. 

As far as planning part is concerned. as 
far as the paper industry is concerned, I do 
agree we have not reached the target in 
many other sectors and as far as the paper 
industry is concerned, it is not as if there is 
not adequate capacity, particularly taking 
into account the present-day      
requirements.       Unfortunately,      two 

things happened: one—there were short-ages 
of power. Therefore, full production could not 
be achieved in many of these uveas. Secondly, 
as I have already stated, there were demands 
for various other types of paper, like packing 
paper, cardboard etc., which were more 
profitable because thev were required by the 
industry who were prepared to pay any price. 
Then there were certain prestigious types of 
paper, like art paper etc., which also fetched 
larger profits because of larger prices. 
Therefore, there was a diversion in the 
production pattern altogether. This we have 
rectified now. Now we are insisting by an 
order under the Essential Commodities Act 
that at least 2 lakh tonnes of white printing 
paper should be produced. As a matter of fact, 
if a correct calculation is made, it should be at 
the level of 2,40,000 tonnes. We shall enforce 
this to the best of our ability. And that is not 
an impossible task. Once there is availability 
at sufficient level, then the price also would 
reduce and blackmarketing could also be 
considerably reduced. As has been said 
alreadv, there is another competitor also, that 
is, newspapers, who are prepared to pay any 
price and pick them up. That is why, a rational 
distribution system becomes absolutely 
necessary and I have already indicated that we 
are working at it and as soon as it is ready, I 
shall inform the House about it. 

SHRI MONORANJAN ROY (West 
Bengal): Sir, the hon. Minister is satisfied that 
thev haw ordered for the production of 
printing paper in spite of production of higher 
profitable varieties of paper by diffe-lent 
mills. Mr. Subramaniam may be satis-lied but 
we have got experience of other Ministries 
like Commerce Ministry with regard to 
production of controlled variety of coarse 
cloth. His Ministry though not directly 
connected with that of Commerce, but as 
Cabinet Minister, he is also connected and we 
have got experience of postwar production 
and distribution of controlled varieties of 
different commodities. Mills refuse to produce 
according to the orders of the Government of 
India under the Essential Commodities Act. 
Now, Sir. that Act is being applied here too 
and you are satisfied. I know a mill of Bangui- 
Company. They are to produce printing paper 
but in the name of shortage of power and load 
shedding, they will say that they cannot 
produce. 
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But have you got a check? You have got an 
excise man to collect excise duty and keep the 
record, but you will not gel I lie real figure. 1 
know flora that mill paper comes out and it is 
sold in the blackmarket. It is not only in one 
mill about which 1 have got personal 
experience and knowledge. It is done in the 
Titagurh Paper Mills, the Birla Paper Mills, 
the Soniani Paper Mill and also in the Bengal 
Paper Mills. The big monopolists of the 
country, all of them, do the same thing and 
you are satisfied. So far as the Act is 
concerned, you will apply that and you think 
that production of printing paper will go up 
again. You said that the production has gone 
down in the last two years. It is not onlv 
because of power shortage. Was the 
Government sleeping so long? Did they not 
apprehend that due to the shortage of printing 
paper; there would be shortage of books for 
the primary school students, secondary school 
students and college students? Did you not 
apprehend thai if there was printing paper's 
shortage, there wotdd be shortage of exercise 
books? And Mr. Subramaniam was the 
Planning Minister for a long time. I do not 
know how he planned about paper. Before you 
came to the House, your colleague was giving 
us figures to show that by 1978 or 1988 or by 
1979, 1980 and 1981 there would be enough 
production and we need not apprehend 
shortage like this. So we should wait and the 
students should wait till 1980. If that be the 
attitude of the Government, then I do not 
know where you are leading the whole 
country. Student unrest is mounting, I tell you, 
every day. Because of the increase in tuition 
fee there was a strike in colleges and schools. 
In the whole country student unrest is growing 
and we shall be immediately told that it is all 
politically motivated. You do something 
which will goad the worker! and students to 
go on strike and then \(iu will say that it is 
politically motivated. The wages of the 
guardians who send their sons to school arc 
sealed. Their salary is sealed. A wage-freeze is 
impounded. At the same time, the price of 
exercise books is going up. Books are not 
available and if available the cost is going up. 
Ultimately the guardians will be forced to stop 
giving education to their children. The 
percentage of literacy is very low in our 
country. It is the worst and we are not 
ashamed of it. Only thirty per cent of the 
population is literate and this paper shortage 
would further bring down the per- 

centage. Now, Sir, my hist point is this. Will 
the Min i s t i  r take any step against those 
industrialists who have minted enormous 
moncv and still minting enormous black 
liiuncN out of production ol paper other than 
the printing variety,? Even in regard to 
printing paper the distribution system is 
defective. I am sure whatever assurance the 
lion. Minister may give, there will be no 
improvement. I am sure printing paper will lie 
available only at the blackmarket  price. 

SHRI C. SUBRAMANIAM: If the hon. 
Member is so sure, what is the use of mv 
giving any answer to the hon. Member, 
because he has already made up his mind that 
nothing would improve? I can only give this 
assurance. I share the concern expressed by 
various hon. Members with regard to the 
availability of text-books and exercise books 
to the studenl community. It shall be my 
endeavour, to the best of my ability, to sec 
lhat paper is made available shortly and lhat 
suitable arrangements are also made by the 
other organisations and authorities concerned. 
As far as the application of the order for 
regulating the pattern of production is 
concerned, the hon. Member mentioned 
coarse cloth. Unfortunately there is an escape 
clause in it that if they do not produce coarse 
cloth they can pa\ a penalty. Therefore, they 
pay the penalty rather than produce the cloth. 
Fortualcly we ha\c not given any such escape 
clause in this order. We will see that even if 
there is any reduction in production, first 
priority is given to the production of printing 
paper. Over and above that if they have got 
anv capacity to produce, they may go to the 
other varieties. 

Therefore it shall be our endeavour to see 
that this order is implemented, and certainly, 
if it is not implemented, there are penal 
clauses also and we will not hesitate to use 
them. 

SHRI MONORANJAN ROY: If you go 
and enquire about the Bangui- Paper Mills, 
you will find enough material. 

SHRI S. S. MARISWAMY (Tamil Nadu1): 
Out of the answers given bv the Minister two 
points stand out. The first is that the 
educational system is in erratic condition and 
the second is that in the question of 
prescribing text-books there is nepotism and 
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i avo in  itisni.    Of   ton) si,   it   is   followed   
by corruption  also. 

I must sa\ that the present standard of 
education as compared to the education we 
had during the pre-indtpendence days is 
absolutely inferior and has much deteriorated. 
And it is deplorable to see that education has 
gone down so low in a free country like India. 
The lion. Minister would also agree with me 
when I say that there is a lot of corrupt 
practices employed by the publishers and that 
the politicians also succumb to them. As a 
result, every year text-book-- arc changed. In 
the pre-indepen-dencc da1!*, if a text book is 
prescribed, it remained lor about a decade or 
even more, and so the poor bovs used to buy 
secondhand as even third-hand books and they 
ta l l ied on their education. Now, it has 
become very expensive. The middle-class 
families are trying to Stop g i v i n g  educalion 
to. their children because they cannot afford to 
buy the text-beaks. Boys and girls are made to 
look like beasts of burden carrying so many 
books. It is a pitiable sight that ihev cans so 
mam books and get out of it nothing 
absolutely. The standard is so  poor  and   SO  
law. 

As a senior and important Minister, I am 
Lold that Mr. Subrainaniam is the olli-tial 
draftsman of all the resolutions passed at i he 
AICC, the policy-making body of the party 
thai is in power. I want him to use his good 
ollitcs vcrv speedily to see that the educational 
svs tcm is modified. Let us try to (opv what 
is being done in advanced tommies like the 
US, the UK and others and how they 
implement the system. Then. I am quite sure 
the boys and girls will not be made beasts of 
burden carrying so many books. He should 
use his good ofluc- in addition to whatever 
other measures he takes in his Minis t iy .  to 
see that the Education Department is not run 
in an erratic fashion and that it is brought to 
order. 

SHRI C. SUBRAMANIAM: Thong* this 
docs not fall under the jur is i l i i  lion of my 
Ministry, I do agree not only as a Min i s t e r  
but also as a t i l i / en  that we arc-all lonceinctl 
over the standard of education. But I would 
like to rcinuul tilt' lion. Member lhat this is 
always the i.ase. 1 he p e-sent generation or 
the past gcin ia t ion  d-v \ a \ s  thinks that  its 
clays were the best and 

that later on th ings  have got deteriorated. To 
illustrate this, I tan say that only it t e n t h  1 
was going through a speech made about (il) 
years ago by a very distinguished statesmen in 
our own State at the senate of the 
un ive r s i l v .  I here, he deplored that the 
standards hail fallen completely since 191)0 
or so and it was continuously deteriorating. 

SHRI HARSH DEO MALAVIYA:    Who 
was he? 

SHRI   C.   SUBRAMANIAM:      Sir   P.   
S. 

Sivasuamy Iyer. Therefore, it looks as L£ we 
all think that our generation was quite all right 
but later generation has started deteriorating. 
But apart from that, objectively looking into 
it, there are a good number til weaknesses in 
our present system of education. It lias got to 
be rectified. Anil il shall be the endeavour of 
the Govern ment, along with the Stale 
Governments because I am sure the hon. 
Member is aware that Education is completely 
a State subject; we shall trv to i t l o i n i  this 
as best as possible. 

SHRI R. Iv. MISHRA (Rajasthan): At the 
outset.  I would like to congratulate the 
Minister for Industrial Development for the 
recent steps that have been taken to meet this 
crisis. This crisis is as a result of the criminal 
and callous neglect by the Ministry of 
Industrial Development, not for a brief period,  
but   on   a   period  oi   time.   The 
production of white printing paper has gone 
down to 8.2 per cent of the total papal   
production. 

In i.1/3-74 the capacity utilisation of the 
paper and paper machinery manufacturing 
industry was hardlv 35 per cent. This shows 
an absence of a monetary system in the 
Industrial Development Ministry in regard to 
the product pattern of various important 
industries that are there. I, there-lore, request 
and I hope that the hon'ble Minister will take 
sense steps to see lhat there is a monitoring 
system in the Industrial Development 
Ministry to see that the decisions taken in 
legaul lo the manufacture of product pattern 
of various important products like paper and 
others ait. p iope 'h  monitored  and  
appropriate  Steps  taken. 

Mi. Deputy Chairman, I will also suggest 
as the Minister rightly pointed out, that this is 
a problem in  which  the Indus- 
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trial Development. Ministry, the Information 
and Broadcasting Ministry, the Education 
Ministry and the Commerce Ministry arc 
involved. Therefore, it will be proper if a joint 
committee of officers of the four Ministries is 
set up to review these problems constantly 
and take appropriate action. 

In this connection I would like to point out 
that I am told that the hon'ble Minis-ler of 
Sta te  lor the Ministry of Information and 
Broadcasting, Shri f. K. Gujral, assured some 
newspaper editors in a television interview 
that in view of the newsprint short&gc his 
Ministry will try to make available some white 
printing paper to newspapers. If he has given 
this assurance, I would request him to 
reconsider it. And even if Mr. Gujral makes 
this request the hon'ble Minister of Industrial 
Development should never accept this request 
because it is really surprising that when our 
bovs and girls are not getting text books or 
exercise books in adequate quantity and in 
time, this white paper should be made 
available to newspapers. I am just making   
some   specific   points. 

MR. DEPUTY CHAIRMAN: But you must 
conclude. 

SHRI R. K. MISHRA: I will also suggest a 
study of the legal problem of how newspapers 
can be stopped from using white printing 
paper. If Mr. Gujral cooperates and if he 
decides that to the extent that the newspapers 
uses white printing paper his newsprint quota 
will be cut. If this decision is taken, I think 
with the cooperation from the Information and 
Broadcasting Ministry this problem can also 
be overcome. 

Lastly, Mr. Deputy Chairman, I would like 
to know from the hon'ble Minister what steps 
are being taken for increasing the capacity 
utilisation in paper machinery manufacturing 
because over a period of time unless the paper 
machinery and capacity utilisation improve 
we will not be able to take care of this 
problem. May I further know whether it will 
be possible for a joint committee to announce 
a policy in regard to text books reducing 
consumption of white printing paper? The 
Government has recently taken a decision to 
reduce the non-developmental expenditure 
also.    In  that  context  will   he  be  able  to 

fell us to what cxient the use of white printing 
paper by the Government will be reduced? 

SHRI C. SUBRAMANIAM: Sir, regarding 
the last point, the Prime Minister herself has 
taken the trouble of writing to all the 
Ministries that we should have more economy 
in the use of paper and try to see that we use 
the minimum amount of particu la r ly  writing 
paper. And every Minis-try is taking 
necessary steps. As a matter of fact whenever 
anything is circulated we tr\ to look into it 
whether there could have been more economy 
in the use of paper and alert officers also with 
regard to that.    Therefore,   we are aware of 
that. 

Then with regard to the allotment of while 
printing paper to the newspaper industry, it is 
not as if my colleague in the Information and 
Broadcasting Ministry wants this white paper 
to be allotted at the cost of the legitimate 
requirements of the student community. We 
have perfect understanding  as   far  as   this   
is  concerned. 

SHRI RABI RAY (Orissa): He is there. 
You  can  ask him. 

SHRI C. SUBRAMANIAM: If there is 
extra paper available for allotment to the 
various legitimate uses for which it is re-
quired, we have said we will try to find out 
and give that paper to them. 

I!iu here it is not a question of his 
allotment. Because of the availability in the 
outside market, the newspapers have gone and 
purchased this white printing paper and they 
have been using it for \he purpose of printing 
newspapers also. Therefore, we are looking 
into it and we shall try to see that there is a 
regulated use at least, not an indiscriminate 
use or a raid on white printing paper by the 
newspaper industry. I am glad the hon. 
Member agrees with the steps that we have 
already taken. But this is only one step 
forward. We have to take many more steps to 
see that there is stability in the paper-produc-
ing industry. 

The hon. Member made a mention about the 
paper machinery making industry. We are 
very well aware of the difficulties to which 
they are put because there are not sufficient 
orders. That is why, the hon. Member may be 
aware,  we have definitely 
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told the paper industry that they would not be 
allowed to import any machinery from 
outside and that they have to place their 
orders with the indigenous machinery 
manufacturers. After that, I am told, the 
position  has  considerably  improved. 

MOTION FOR ELECTION TO CEN-
TRAL ADVISORY COMMITTEE 
TOR NATIONAL CADET CORPS 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI J. B. 
PATNAIK): Sir, I move the following 
Motion: 

"That in pursuance of clause (i) of sub-
section (1) of section 12 of the National 
Cadet Corps Act, 1948 (31 of 1948). this 
House do proceed to elect, in such manner 
as the Chairman may direct, one member 
from among the members of this House to 
be a Member of the Central Advisory 
Committee for the National Cadet Corps." 

The question was put and the motion was 
adopted. 

___  

REFERENCE TO DROUGHT SITUA-
TION IN ORISSA 

SHRI LOKANATH MISRA (Orissa): Sir, I 
have taken your kind permission to raise the 
matter of drought situation in Orissa. Drought 
is developing throughout Orissa due to scanty, 
irregular and patchy rains from the month of 
June to the end of July, 1974. During the 
month of June, the average actual rainfall was 
131 mm against a normal average of 219 mm. 
In the month of July, the figures up to the 
22nd indicate a rainfall of 290 mm against a 
normal average of 498 nun. Admittedly, there 
has been a heavy shortfall of rain in the State. 

The district of Balasore is the worst affected 
with a rainfall of only 58 per cent of the 
normal rainfall during the last two months. 
Sambalpur, Bolangir, Svmdergarh, Dhen-
kanal, Phulbani, Cutlack and Kalahandi are 
next on the list. Even in districts like Ganjam 
and Koraput, where rainfall lias been 
relatively heavy, there are a number of blocks 
which  are badly affected.    Here, 

the villages and smaller areas should have 
been taken as the unit for the purpose of 
sample survey, instead of taking the block as 
a whole. The total number of blocks affected 
by drought is about 100 out of a total of over 
300 blocks. Test relief work should he 
immediately started. Or else there is fear of 
occurrence of starvation deaths in the near 
future. 

Since the situation is grave, I would request 
von. Sir, to direct the Minister for Agriculture 
to make a statement in this regard. He can 
also make a statement in regard to the Hoods, 
which is also as serious as the drought. But I 
would specially request you to kindlv direct  
the Minister to make a statement on this, as to 
what action lie has been able to take in the 
matter so far as the Orissa drought situation is 
concerned. 

MR. DEPUTY CHAIRMAN : If the situa-
tion is as serious as that. I would request tin 
Minister for Parliamentary Affairs to convey 
it to the Government and see what can  be 
done.    Dr.  Ram  Kripal Sinha. 

REFERENCE TO HAVOC CAUSED 
BY RECENT FLOODS IN BIHAR 

DR. RAMKRIPAL SINHA (Bihar): Mr. 
Deputy Chairman, Sir, I woidd like to draw 
the attention of the House, through you, to the 
havoc caused by the recent floods in Bihar. 
Bihar has had three curses. First, the smallpox 
took a toll of about 20,000 lives. The next was 
the Border Security Force and the CRP taking 
a toll of about. 100 persons in Bihar. The third 
is the flood which has already taken a toll of 
20 lives in North Bihar, Mythila and Tirhut. 
This is a man-made flood because over the 
last several years, about Rs. 400 crores had 
been spent on flood protection and river 
valley schemes in North Bihar. 

And all the schemes have flopped and the 
drainage has totally been blocked. So 
whenever there is rainfall, there is water-
logging and people are put to great diffi-
culties.  Ten districts have been greately 
affected and in these ten districts the flood 
waters have spread to 2000 sq. miles damag-
ing paddy and maize crops and 5 lakh acres   
worth   Rs.   30   crores   net.      Twenty 


